
      

     
  

      

       
   

             
          

  

   
    

  
   

       

   
   

 

 

 
      

       
       

    

    

          

        

         

           

            

           

            

       

     



     

 

          

           

          

          
      

       

         

           

        

          

              

           

         
        

      

            

       

             

             

           

        

        

          

      

          

       

        

          



     

 

      

            

        

         

        

      

         

          

        

           

         

   

           

          

       

          

       

         

           

         

        

        

    

         

    

        

    
       

   

     



tl

NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH, MUMBAI
CP No. 72411&8P12017

6. The Registry is hereby directed to communicate this order to the

Financial Creditor and the Corporate Debtor.

V. NALLASENAPATHY
Member(Technical)

B. S. V.
Member (|udicial)

KUMAR
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Lenovo
Typewritten Text
Sd/-

Lenovo
Typewritten Text
Sd/-




